FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Tricom Fruit Products Limited OPERATING IN Processed Fruit Products AT
Andheri, Mumbai.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
SL. RELEVANT PARTICULARS i
1. | Name of the corporate debtor along with PAN & CIN/ | TRICOM FRUIT

LLP No. PRODUCTS LIMITED
PAN: AADCR0399B
CIN:
L67120PN1995PLC139099
2. | Address of the registered office Registered Address: Gut No
336-341, Village Andori
Taluka Khandale , Shirval ,
Pandarpur Road, Punc,
Maharashtra, India, 415521

Other Address: 101,
Gurunanak Industrial Estate,
Safed Pool, Andheri Kurla
Road, Andheri, (E), Mumbai,
Maharashtra, India, 400072
3. | URL of website www.tricomfruitproducts.com
4. | Details of place where majority of fixed assets are Fixed Assets sold by

Jocated Financial Creditor in
Financial Year 2020 — 21

5. | Installed capacity of main products/ services Not Applicable

6. | Quantity and value of main products/ services sold in NIL — No operations.
last financial year

7 | Number of employees/ workmen 1

8. | Further details including last available financial The details can be sought
statements (with schedules) of two years, lists of from RP by sending an email
creditors are available at URL: at: tricom.cirp(@gmail.com

9. | Eligibility for resolution applicants under section The detailed invitation for
25(2)(h) of the Code is available at URL: expression of interest which

shall include the eligibility for
resolution applicants under
section 25 (2) (h) of the Code
can be sought from the RP by
sending an email at:
tricom.cirp@gmail.com
10. | Last date for receipt of expression of interest 26-10-2024
11. | Date of issue of provisional list of prospective 05-11-2024
resolution applicants
12. | Last date for submission of objections to provisional list | 10-11-2024
13. | Date of issue of final list of prospective resolution 20-11-2024

applicants =




14. | Date of issue of information memorandum, evaluation
matrix and request for resolution plans to prospective
resolution applicants

25-11-2024

15. | Last date for submission of resolution plans

25-12-2024

16. | Process email id to submit Expression of Interest

tricom.cirp{@gmail.com

Date: 11-10-2024
Place: Mumbai

gl

Prakash Dattatraya Narifigrekar—
IBBI/IPA — 002/1P — N00270 /2017 — 18/10783
Regd. Address: 202 — A, Blue Diamond CHS Ltd, Chincholi Bunder, Link Road
Junction, Malad West, Mumbai — 400 064
Office Address: G — 1, Ruby Industrial Estate, Chincholi Bunder, New Link Road, Near
Bank of Baroda, Malad West, Mumbai — 400 064
For Tricom Fruit Products Limited
Email ID: tricom.cirp@gmail.com

Prakash Dattatraya Naringrekar
Insolvency Professional

Regd. No, IBBIIPA-0021IP-100270/2017-18/10783
202 A, Blue Diamond C.H.S Ltd.,Chincholi Bunder,

Link Road Ji

nction Malad{West), Mumbai -400064,




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Tricom Fruit Products Limited OPERATING IN Processed Fruit
Products AT Andheri, Mumbai.
{Under sub-requiation {1) of reguiation 36A of fhe Insoivency and Bankrupicy Board of India
{Insolvency Resolulion Process for Comporate Persons) Reguiations, 2016}

RELEVANT PARTICULARS

1. | Harma afthe comporata dablor along with PAN S0 | TRICOMFRLATPRODUCTS LIMITED:
LI Ha Pask AADCROISE
CHLET120PN195PLC 1 R

2. | Addmss of the rageterad ofice Regsiarad Address-Gul No 335-341, Vilage
Andon Taluka Bhandake | Shirval , Pandapir
Hoad, Puma, Maharash¥a, india, 415521
Dfer Address; 101, Suunanak Indusing
E=isla, Safad Poal, Andhar Kurla Road,
Andhad, (E] Mumba, Mahamzhtm, hdi,

20007 2
3 | URL of wetista Wi, Foominisroducts com
'-i__[la‘alscﬂphm whara majondy of fxad as=ats gra Mo fimad assais. Fixed Ass=ais =ald by
Incaad Financal Craditorin Fab 2021
TT&E&E!?ETHEMM&GE mﬁalmla,aﬁm:ajﬁﬁsetng&;ng §

6. | Quamity and value of main pmducisl sanvicas sdd | ML NoBusine==Opemtons.
inlazi inancalyaar

T. | Mumber of amployas sl workmen: i

4. | Furthar defals indudng last availabie fnancd | Tha defais canba soughifmm BP by zandng
siaemants (wil schadules) of two yaars, ist o | an amai at ricom_ dpEgmailcom
cradiars ama available aiURL:

4. | Eligiklity for resobdon appiicants undar seclion | The detaited inwifation far expression of
232} ol fhe Coda savalanle af URL inferasd which =hal induda e dighility for
rasgition agplicams under sachan 23 {2) {h]
of tha Code can be sought imm e BP by
sandnganamai at inic.om. cirpEgmail. com

10. | L=t dae for recaipt of expressan ofiniamst 26-10-2024
1. | Date af =sua of provegnal k= of praspacive |0511-2024
rasdution Foplicanis

12 | Lasidat bor submessanal dhacions foprisna st | 10-11-2024

13. | Data of rssus of fnt st of pmspacive resolulion 2011-2024
applicants

14, |Dake of yz=sue of information mamoaorandum, | 2511-2024
gwaugion marizand mquast forresaiuiion glans fa
prospaciva rasaluion gaphicants

15 | Lasi dae far submission of resalbudan gans 2312202

15. | Prcassemailidto susmi Expression ofimerast mmﬁrﬁ&maﬁmm

Date: 11-10-2024 Prakash ﬂa!:'latﬁ.]& ha.rlngmim
Place: Mumbai IBBUIPA - 002AP - NOOZTO /2017 - 18/10783

Regd. Address: 202 - A, Blue Diamond CHS Ltd, Chincholi Bunder, Link
Road Junction, Malad West, Mumbai - 400 064

Office Address: G - 1, Ruby Industral Estate, Chincholi Bunder, New
Link Road, Mear Bank of Baroda, Malad West, Mumbai - 400 064

Fer Tricom Frult Products Limited

EmaillD; ticom. cirp@ gmail com

FlHANClﬁL EXPRESS Fri, 11 October 2024 £

resproiesn  Nttps://fepaper.finan
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UM IMPROVEMENT BOARD
\ RE( AL UNIT OF

A\SHTRA HOUSING AND AREA
ELOPMENT AUTHORITY)

3. No. 022-66405432, E-mail - eewest.msib@mhada.gov.in

e s SRR AN A e i
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Tricom Fruit Products Limited OPERATING IN Processed Fruit
Products AT Andheri, Mumbal.
(Under sub-regulation (1) of regulation 36 of the Insolvency and Bankruptcy Board of India
Insolvency Resolution te Persons) Regulations, 2016)

|/ o-Tender / 145 / 2024-25 1. E:g\;gummomtedmmwngwnhPAN&CINi WF%
e-TE R ICE No. 145 CIN: L67120PN1995PLC139099
¥ (West) Division, Mumbai Slum Improvement Board, (Unit of MHADA) Room No, | |2 |Address ofthe registered office Registered Address:Gut No 336-341 , Vilage
nan Bhavan, Bandra (East), Mumbai 400 051 Phone Number (022) 66405432 is call- Andt T
smber of works in the form of B1 (Item rate) from Unemployed Engineer register with Other Address:101, Gurunanak industrial
ork Department, Mumbai, vai online e-tendering system. Tender Documents shall be Estate, Safed Pool, Andheri Kurla Road,
wnloaded from Government of Maharashtra portal https:/mahat rs. n, Andheri, (E), Mumbai, Maharashtra, India,
'be loaded on the website. The tender schedule as follows. AT 4000 Wzl g
se. Date of time period | Sr. Stage Dese. Date of time rE o ora W e < 1o Toed assela: Flkad Assels sold
No. pariod iocated : FinancalCrediorin Feb.2021
start 11/10/2024 2 |Documents sale 18/10/2024 5. | Installed capacity of main products/ services NotApplicable, as FixedAssets ot exising -
10.30 am end 3.00 pm. 5. [ Quantity and value of main products/ senvices 5okt | Ni NoBusiness Operations. g
ening 19/10/2024 4 |Price Bid Opening 21/10/2024 in last financial year i
v 3.05 pm. onward ' 10.30 am. onward 1. ber o empioy m:f';é%tf;ﬁ"
wthority reserves the right to reject any or all the tenders without assigning any | |8 |Futher detais including last vailable financia
inal offers will not be accepted. statements (with schedules) of two years, lists of
#ailed tender notice onawebsite. W“mnw. " "
Amendments if any could be published only on the website. S % %ﬁdmmﬁwmww
sing Authority in the Nation Fosow us:@mhadaofficial * Executive Engineer (W),
OOOOOGO M S|BBoard Mumbai i
10, | Lastdateforreceipt of expression of interest - .
11. | Date of issue of provisional list of prospective
Regional Office - Nashik : P-63 MIDC, Satpur, Nashik-422007. - mﬁm T
Ph.- 0253 - 2350475, E-mail : recvnasiro@centralbank.co.in - ‘ : e
13; | Date of issue of final Ensluiprospmmm
AND NOTICE (In Pursuance with w/s 13(2) UNDER SARFAESI ACT, 2002) applicants L ey
by given under section 13(2) of the Securilisation and Reconstruction of Financial Assets and | |14 |Date of issue of information memorandum, | 25-11-2024
erest Act, 2002 (54 of 2002), read with rule 3, of the Security Interest (Enforcement) Rules, 2002 mmﬁmm*““
sunder mentioned Borrowers/Guarantors to repay the Amounts outstanding for the Credit Facilities | - 7=t date for submission of resolution plans 75722004
wrantee, within 60 days from the date of this notice. {
attthe belov; mainﬁoned amount wﬁ further interest and incidental expenses, costs, etc., in terms of | [16. | Process emailid tosubmit Expression of Interest tricom.cirp@gmail.com
_the Bank will exercise all or any of the rights detailed under sub-section (4) of section 13 and under W Prakash
afthe said Act. ; : :'::.1 ;‘::::.u IBBYIPA - 002/IP - NOO2T0 ﬁr . 15107!5
110 provisions of sub-section (8) of Section 13 of the SARFAESI Act where under you can tender the 1 Regd. Address: 202 - A, Blue Diamond CHS Ltd, C! , Link
3 Road Junction, Malad West, - 400 064

sale of the secured asset(s) by public auction (including e-auction), by inviting quotations, tender
. Please also note that if thie entire amount of outstanding dues together with the costs, charges and
scured creditor is not deposited before the publication of the sale notice for sale of the secured assets
Je-auction), by inviting quotations, tender from public or by private treaty, you may not be entitled to

%?UGS together with all costs, charges and expenses incurred by the secured creditor only till the date
aty

i). ;

1atin terms of sub-section (13) of sectjon 13 you shall ot transfer by sale, lease or otherwise the said
aw of this notice without obtaining written consent of the Bank.

1 and secured assets along with ampunt outstanding with interest and other charges and expenses

Description of the property mortgaged Amount Outsatnding
lortgagors on dated
fadav, All that piece & Parcel of Row House No.4, having plotted | Rs. 20,81,202.00
area adm. 91.00 Sq.Mtrs. & Built up area adm. 39.65 8q. | (Rs. Twenty Lakhs
Y Mirs. Out of the building “Giriraj Row Houses” 5. No.64/A, éiuhly One Thousand
iiriraj Row Plot No.174, Mauje Chunchale, Tal. & Dist. Nashik, Owned | Two Hundred Two only)
‘No.174, by Mr. Syamsundar Raju Yadav, which is bounded asunder: | 4 Interest + charges
EAST : hmﬂuiﬂlﬂluﬂln and expenses
0. WEST : As per the building plan (Demand Notice
NORTH : As per the building plan dt. 04.10.2024)
SOUTH : As per the building plan (Satpur Branch)
AUTHORISED OFFICER
CENTRAL BANK OF INDIA

OMoaMdms:Gd.MlndumlIEmb.ChInM
Link Road, Near Bank of Baroda, Malad West, h 0
For Tricom Fruit Product:
Email ID: t cirp@gm:

COURT ROOM NO.03
IN THE CITY CIVIL COURT MUMBAI AT DINDOSHI
COMMERCIAL SUIT NO. 363 OF 2024
|DBI Bank Limited, A Company incorporated
and registered under the Companies Act,
1956 ( 1 of 1956) and a Company within
the meaning of the Companies Act, 2013
and also, A Banking Company within the
meaning of Section 5 (C) of the Banking
Regulation Act, 1949 ( 10 of 1949),
having its Registered Office at IDBI Tower,
WTC Complex, Cuffe Parade, Mumbai 400 005.
And
Retail Recovery Department
IDBI Zonal Office, Mittal Court,

i N it S

C-Wing, 2* Floor, Nariman Point,

iﬁ% Thane Municipal Corporation, Thane

Social Development Department

Second Extension Tender Notice
n invited online for the following works of Social Development
iane Municipal Corporation through TMC/PRO/SDD/684/2024-25
from 04/10/2024 to 10/10/2024. Due to low response to the above
ader is first extended for a period of 7 days. We are being invited till
£024. The tender sheet with terms and conditions of the said work is
dering website https://mahatenders.gov.in and the said tender form
«d from 11/10/2024 to 17/10/2024 till 12.00 noon. Tenders due will
10/2024 at 3.00 PM at Deputy Commissioner, Social Development
ind Floor Mahapalika Bhawan, Sarasenani General Arun Kumar
handanwadi, Pachapakhadi, Thane-400 602. Hon. Commissioner
Municipal Corporation has reserves right to reject any or all online

ming any reasons.

f work Cost of Tender | Earnest Money
Documents+ Deposit
18% GST (EMD) (in Rs.)

(in Rs.) -
the rehabilitation centre for
on of Physiotherapy and
Aulti-disciplinary therapy for 1,180/- 1,60,000/-

illy challanged people For |

Mumbai 400 021
Through authorized representative
Sheela Menan, Manager of the Applicant.

Versus :
Prakash Navin Chaudhary,
Proprietor - Shree Tailoring Material Stores,
Age adult, Indian Inhabitant, Occupation Business,
address at — Shop No. 1, Domnik Nunish Chawl,
Rawal Pada, S:N. Dube Road, Dahisar (East),
Mumbai 400 068.
T0,
Prakash Navin Chaudhary,
Proprietor — Shree Tailoring Material Stores,
Age adult, Indian Inhabitant, Occupation Business,
address at — Shop No. 1, Domnik Nunish Chawl,
Rawal Pada, S.N. Dube Road, Dahisar (East),
Mumbai 400 068. )

TAKE NOTICE that, this Hon'ble Court will be moved before this Hon'le Judge H. H.
J. Smt. S. M. Takalikar, presiding in Court Room No.03 on 13" day of November,
2024, at 11.00 am. in the forenoon by the abovenamed Plaintiff for further refiefs.

a) This Hon'bleCuuﬁbep!easedteofdermeMbmh'-d
Rs.19,76,780.33 at interest @ 12.90%, for loan account No : 068065 1100000587,
@ 9.25% for Loan account No: 0680673200000134 and @ 19.15% for Loan
account No: 0680672200000134 as on 21.04.2024 with interest from 22.04 2004
cost, etc. ill realization.
This Hon'ble Courtbe p&easedtuu‘derhsdedh WW e
Defendant, towards the discharge of the payment of he outsiandng dues of he
Plaintiff.

c) Cost of this suit be provided;
d} Any other and further reliefs as the
be granted

e et S e et

S

b)

cromsiances of he case mgue

Given under my hanc and the seal of s Mo’ o §
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